[5 May, 2005] RAJYA SABHA

The motion was adopted.

sft o1 v o : Suwsofy A, @E important arer &, W= o = femw
ar

sft sfiuere STAaae : STEERlY off, AT 9T @) gigad dic @
qrr e &, Of IERT y9F AR &, 9fl wuE AR 9 8, R ot i
A &, I § TWER & A afie H &) ' @ fates s o e deew
T |

3 et w=x forr : ST R T R

MR. DEPUTY CHAIRMAN: No, No. The reply is over
...(Interruptions)...
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MR. DEPUTY CHAIRMAN: No, no. It is not under their purview.
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MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause
consideration of the Bill. ..(Interruptions)... a#, =&, & mar, Wil We shall
now take up clause-by-ciause consideration of the Bill.

" Clauses 2 to 5 were added to the Bil.
Clause 1, the Enacting Formula and the Title were added to the Bill.

SHRI SHRIPRAKASH JAISWAL.: Sir, | beg to move:
*That the Bill be passed®.

The question was put and the motion was adopted.

THE UNIVERSITY OF ALLAHABAD BILL, 2004

. THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MD. ALI ASHRAF FATMI): Sir, | beg to
move:
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*That the Bill t0 declare the University of Allahabad to be an
institution of national importance and to provide for its incorporation
and matters connected therewith or incidental thereto, be taken
into consideration.®

The question was proposed.

MR. DEPUTY CHAIRMAN: The discussion will be taken up
tomorrow. The House stands adjourned to meet tomorrow at 11.00 a.m.

The House then adjourned at twelve minutes past six of the clock till eleven
of the clock on Friday. the 6" May, 2005.



